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NATIONAL COMPANY LAW TRIBUNAL

CUTTACK BENCH
CUTTACK

ORDER SHEET OF THE HEARING ON 19th JUL Y,2O2I,1O:30 A.M.
Tp No' 2s4/cTB/2ots,(cp (IB) No. I 6gs/KB/20r8)

Present: 1. Hon,ble Member(O, Shri Rajasekhar V. K.2. Hon,ble Member(T), Shri Safya Ranjan prasad

For Petitioner (s)

Iror Respondent (s) 1. Mr. Ratnanko Banerji, Sr. Adv.
2. Mr. Saswat K. Acharyra, aav.

ORDER

,h. ,, #.,:: Tl:::;ii L:;ff :fT.*,ns 
on behar f of the Financi ar creditor, I i st

Rajasekhar V.K.
Member (Judicial)

Name of the
Bank of lndia -Vs- ARSS lnfrastructure projects Ltd.

SatyaR-anjan prasad
Member (Technical)

Nishi (Srcno)


